
ORISSA HIGH COURT

FILING REPORT AS ON :27/05/2020

SL FILING NO NAME OF PETNR./APPEL COUNSEL FOR PETNR./APPEL PS CASE/LOWER COURT CASE/DISTRICT

1 ARBP/0000012/2020 P.A. CONSTRUCTION JAGDISH BISWAL  / /

VS VS ()

STEEL AUTHORITY OF INDIA LTD. //

2 BLAPL/0003501/2020 BHAKTA BALLAV DASH @ KUNMUN B.S.DASPANDA GOP /56 /2020

VS VS ()

STATE OF ODISHA //

3 BLAPL/0003502/2020 RABI NARAYAN SAHOO SOMANATH SATAPATHY JATNI P.S. /400 /2018

VS VS ()

STATE OF ODISHA //

4 BLAPL/0003503/2020 SANJAY @ MEGHANAD SAHANI ANUGRAHA NARAYAN SAMANTRAY KUJANGA /189 /2019

VS VS ()

STATE OF ODISHA //

5 BLAPL/0003504/2020 BHAGYADHAR PANDA SRINIBASH SATAPATHY BALIANTA P.S. /81 /2020

VS VS ()

STATE OF ODISHA //

6 BLAPL/0003505/2020 SAGAR SWAIN SUSANTA KUMAR SAHU BURLA /351 /2019

VS VS ()

STATE OF ODISHA //

7 BLAPL/0003506/2020 RAMESH BHOI SUSMITA PATTNAIK KUMBHARAPARA /31 /2015

VS VS ()

STATE OF ODISHA //

8 BLAPL/0003507/2020 RABI GOCHHAYAT P.R.SINGH RASOL /75 /2019

VS VS ()

STATE OF ODISHA //

9 BLAPL/0003508/2020 AMIT CHOUDHURY BISHNU PRASAD PRADHAN KUAKHIA /09 /2018

VS VS ()

STATE OF ODISHA //

10 BLAPL/0003509/2020 SUSANTA SETHI SURYAKANTA DASH SAHADEV KHUNTA /82 /2020

VS VS ()

STATE OF ODISHA //

11 BLAPL/0003510/2020 KABUL KHORA MANORANJAN PADHY JEYPORE TOWN /261 /2015

VS VS ()

STATE OF ODISHA //
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12 BLAPL/0003511/2020 KASI  BANGULA AMIT PRASAD BOSE  / /0

VS VS ()

STATE OF ODISHA //

13 BLAPL/0003512/2020 KULDIP SINGH NIRANJAN LENKA SEMILLIGUDA /85 /2019

VS VS ()

STATE OF ODISHA //

14 BLAPL/0003513/2020 SARAT CHANDRA MANTRY @ DHUKUNA ROHIT MAHATO KENDRAPARA /210 /2018

VS VS ()

STATE OF ODISHA //

15 BLAPL/0003514/2020 GHARACHATIA @ AKHAYA KUMAR SETHY ARIJEET MISHRA PANIKOILI /44 /2020

VS VS ()

STATE OF ODISHA //

16 BLAPL/0003515/2020 PINTU @ DUSMANT KUMAR SWAIN RAKESH KUMAR MALLICK GOP /211 /2019

VS VS ()

STATE OF ODISHA //

17 BLAPL/0003516/2020 RINKU DASH ANAM CHARAN PANDA  /63 /2020

VS VS ()

STATE OF ODISHA //

18 BLAPL/0003517/2020 ANANDA KUMAR MOHANTY PULAKESH MOHANTY MURIBAHAL /72 /2018

VS VS ()

STATE OF ODISHA //

19 BLAPL/0003518/2020 PABI KISAN @ PABITRA PING SUNIL KUMAR PANDA LAIKERA /171 /2015

VS VS ()

STATE OF ODISHA //

20 BLAPL/0003519/2020 SABIR KHAN @ LITI SUNIL KUMAR PANDA DHANUPALI /167 /2020

VS VS ()

STATE OF ODISHA //

21 BLAPL/0003520/2020 RAJU @ RAJKISHORE SAHOO RAKESH KUMAR MALLICK MALGODOWN /42 /2020

VS VS ()

STATE OF ODISHA //

22 BLAPL/0003521/2020 PINTU @ DUSMANTA KUMAR SWAIN RAKESH KUMAR MALLICK GOP /52 /2020

VS VS ()

STATE OF ODISHA //

23 BLAPL/0003522/2020 RAJESH KUMAR BARIK RANJAN KUMAR NAYAK NAYAPALLI P.S. /153 /2020

Page 2/40



ORISSA HIGH COURT

FILING REPORT AS ON :27/05/2020

SL FILING NO NAME OF PETNR./APPEL COUNSEL FOR PETNR./APPEL PS CASE/LOWER COURT CASE/DISTRICT

VS VS ()

STATE OF ODISHA //

24 BLAPL/0003523/2020 SK.BABU RANJAN KUMAR NAYAK MARKAT NAGAR /01 /2020

VS VS ()

STATE OF ODISHA //

25 BLAPL/0003524/2020 NARESH BAGH S.S.RAY-2 HEMGIR /33 /2019

VS VS ()

STATE OF ODISHA //

26 BLAPL/0003525/2020 RANCHANA KANHAR AMITAV TRIPATHY PHIRINGIA /26 /2020

VS VS ()

STATE OF ODISHA //

27 BLAPL/0003526/2020 CHANDAN @ BISWA RANAJAN MOHARANA KALPATARU MISHRA  /32 /2020

VS VS ()

STATE OF ODISHA //

28 BLAPL/0003527/2020 CHARAN @ KRUPASINDHU PRADHAN P.K.MAHARAJ KHANDAPARA /150 /2019

VS VS ()

STATE OF ODISHA //

29 BLAPL/0003528/2020 SUNDERLAL NAG AMIT PRASAD BOSE PATNAGARH /222 /2016

VS VS ()

STATE OF ODISHA //

30 BLAPL/0003529/2020 NRUSINGHA KANHAR AMITAV TRIPATHY PHIRINGIA /26 /2020

VS VS ()

STATE OF ODISHA //

31 BLAPL/0003530/2020 MUKESH VISWAKARMA @ VISHWAKARMA BISWA KUMAR MISHRA MACHHKUND /21 /2020

VS VS ()

STATE OF ODISHA //

32 BLAPL/0003531/2020 LIMAN PADHY SATYABRATA PANDA SONEPUR /204 /2019

VS VS ()

STATE OF ODISHA //

33 BLAPL/0003532/2020 MADHUSUDAN MOHANTY PARTHA SARATHI NAYAK BINJHARPUR /145 /2019

VS VS ()

STATE OF ODISHA //

34 BLAPL/0003533/2020 MANOJ KUMAR NAYAK PARTHA SARATHI NAYAK JAJPUR SADAR /230 /2019

VS VS ()
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STATE OF ODISHA //

35 BLAPL/0003534/2020 AMIT MALLIK @ AMIT MALLICK G.N.SAHU BURLA /268 /2019

VS VS ()

STATE OF ODISHA //

36 BLAPL/0003535/2020 PINTU RANA SATYABRATA PANDA SONEPUR /176 /2017

VS VS ()

STATE OF ODISHA //

37 BLAPL/0003536/2020 NIHAR RANJAN LENKA @ LIPU SAMARENDRA MOHANTY NIALI /90 /2019

VS VS ()

STATE OF ODISHA //

38 BLAPL/0003537/2020 SUDHAKAR JENA RABINDRANATH PRUSTY TIGIRIA /60 /2020

VS VS ()

STATE OF ODISHA //

39 BLAPL/0003538/2020 RAJKISHORE BHOI GYANENDRA KUMAR PANDA NAYAPALLI P.S. /648 /2019

VS VS ()

STATE OF ODISHA //

40 BLAPL/0003539/2020 NARAYAN SAHU TRILOCHAN NANDA JONK /71 /2020

VS VS ()

STATE OF ODISHA //

41 BLAPL/0003540/2020 PILLYA MANDEEP R.N.BISWAL UDITNAGAR /50 /2020

VS VS ()

STATE OF ODISHA //

42 BLAPL/0003541/2020 KRISHNA PAD MANDAL @ KRUSHNA PADA MANADALR.N.BISWAL  / /0

VS VS ()

STATE OF ODISHA //

43 BLAPL/0003542/2020 BISWAJIT BEHERA D.C.SWAIN MAHANGA /26 /2020

VS VS ()

STATE OF ODISHA //

44 BLAPL/0003543/2020 SK.RAJA SURYAKANTA DASH BASTA /226 /2019

VS VS ()

STATE OF ODISHA //

45 BLAPL/0003544/2020 SAMEER PRADHAN KHAGESWAR BEHERA PURUSHOTTAMPUR /272 /2018

VS VS ()

STATE OF ODISHA //
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46 BLAPL/0003545/2020 TANKADHAR NAIK RAJIB LOCHAN PATTNAIK BORIGUMMA /24 /2020

VS VS ()

STATE OF ODISHA //

47 BLAPL/0003546/2020 TAPAS NAYAK SANTOSH KUMAR DASH SIMULIA /21 /2017

VS VS ()

STATE OF ODISHA //

48 BLAPL/0003547/2020 RUPESH DAS S.K.SARANGI RAGHUNATHPALI /343 /2018

VS VS ()

STATE OF ODISHA //

49 BLAPL/0003548/2020 HEMANANDA @ DRONA MAJHI SANGRAM KESHARI ROUT PURUNAKATAK /32 /2018

VS VS ()

STATE OF ODISHA //

50 BLAPL/0003549/2020 TANKADHAR BHOI A.K.SAHOO KHARIAR /362 /2019

VS VS ()

STATE OF ODISHA //

51 BLAPL/0003550/2020 AJAY DAS BIJAYA KUMAR RAGADA BALIANTA P.S. /264 /2019

VS VS ()

STATE OF ODISHA //

52 BLAPL/0003551/2020 DIPUNJIT MUNDA @ BIPUNJIT BIJAYA KUMAR RAGADA HARICHANDANPUR /57 /2019

VS VS ()

STATE OF ODISHA //

53 BLAPL/0003552/2020 BABULU @ MANOJ KUMAR SAHU JITENDRA KUMAR SAMANTRAY KHALLIKOTE /342 /2019

VS VS ()

STATE OF ODISHA //

54 BLAPL/0003553/2020 MANOJ KUMAR MUDULI KURESH PRASAD DASH BHANJANAGAR /69 /2020

VS VS ()

STATE OF ODISHA //

55 BLAPL/0003554/2020 RAM DALEI KURESH PRASAD DASH BUGUDA /313 /2018

VS VS ()

STATE OF ODISHA //

56 BLAPL/0003555/2020 JAYA GOUDA KRUPESH PRASAD DASH BUGUDA /216 /2019

VS VS ()

STATE OF ODISHA //

57 BLAPL/0003556/2020 PRATAP CHANDRA SWAIN KURESH PRASAD DASH  / /0
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VS VS ()

STATE OF ODISHA //

58 BLAPL/0003557/2020 JATIA PINGUA JUGALA KISHORE PANDA CHANDRASEKHARPUR /493 /2019

VS VS ()

STATE OF ODISHA //

59 BLAPL/0003558/2020 RAJESH BHUTIA BIDYALOK MOHAPATRA BARKOTE /103 /2020

VS VS ()

STATE OF ODISHA //

60 BLAPL/0003559/2020 PUJHARI WAJA @ PUHARI WAJA SUSANTA KUMAR SAMANTRAY CHOUDWAR /507 /2019

VS VS ()

STATE OF ODISHA //

61 BLAPL/0003560/2020 BADAL NAYAK BISWARANJAN MOHARATHA KONARK /50 /2020

VS VS ()

STATE OF ODISHA //

62 BLAPL/0003561/2020 SACHIN @ BABUL PAWAR SUSANTA KUMAR SAMANTRAY CHOUDWAR /507 /2019

VS VS ()

STATE OF ODISHA //

63 BLAPL/0003562/2020 SK.JAIDUL ISLAM @ JAIDUL B.B.ROUTRAY SECTOR-7 /67 /2019

VS VS ()

STATE OF ODISHA //

64 BLAPL/0003563/2020 JAGANNNATH SAHU B.B.ROUTRAY TUSRA /62 /2020

VS VS ()

STATE OF ODISHA //

65 BLAPL/0003564/2020 UNGA MADKAMI ASIT KUMAR JENA ORKEL /32 /2020

VS VS ()

STATE OF ODISHA //

66 BLAPL/0003565/2020 GOWRISWAR RAO ASIT KUMAR JENA CHITRAKONDA /71 /2019

VS VS ()

STATE OF ODISHA //

67 BLAPL/0003566/2020 RABI RAY SOUMYA RANJAN DAS PLANTSITE /47 /2020

VS VS ()

STATE OF ODISHA //

68 BLAPL/0003567/2020 DEEPAK SAHU SOUMYA RANJAN DAS SECTOR-19 /83 /2019

VS VS ()
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STATE OF ODISHA //

69 BLAPL/0003568/2020 BHIMA @ PRASANT MOHANTY PRADIPTA BEURA KHUNTUNI /47 /2019

VS VS ()

STATE OF ODISHA //

70 BLAPL/0003569/2020 SAYED USMAN ALI @ TITOO DEEPQAK KUMAR SAHOO SPL.TASK FORCE /06 /2018

VS VS ()

STATE OF ODISHA //

71 BLAPL/0003570/2020 CHANDAN DEHURY PRADIPTA BEURA ATHGARH /194 /2018

VS VS ()

STATE OF ODISHA //

72 BLAPL/0003571/2020 PRASANT DEHURY DEEPAK R.PARIDA  / /0

VS VS ()

STATE OF ODISHA //

73 BLAPL/0003572/2020 KAILASH PRADHAN BISWARANJAN MAHARATHA KONARK /50 /2020

VS VS ()

STATE OF ODISHA //

74 CMAPL/0000198/2020 SHAKUNTALA JENA ADV  / /

VS VS ()

KESHENI GURU //

75 CMP/0000365/2020 MAKARA SAHU RABI NARAYAN BEHERA  / /

VS VS CIVIL JUDGE (SD),ROURKELA(Sundargarh)

JHARAIN LOHARA IA/0000032/2020

76 CMP/0000366/2020 MOHANLAL AGARWAL PRASANNA KUMAR RATH 1  / /

VS VS ()

LALITA SAHOO //

77 CONTC/0001661/2020 GHANASHYAM ROUT BANABIHARI RAY  / /

VS VS ()

CHITHRA ARUMAGAM //

78 CONTC/0001662/2020 ASHOK KUMAR CHOUDHURY BANABIHARI RAY  / /

VS VS ()

CHITHRA ARUMAGAM //

79 CONTC/0001663/2020 PUSPAMITRA SHANDHA BANABIHARI RAY  / /

VS VS ()

CHITHRA ARUMAGAM //
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80 CONTC/0001664/2020 KESHAB CHANDRA ROUT ADV  / /

VS VS ()

PRINCIPAL SECRETARY,HOME DEPARTMENT //

81 CONTC/0001665/2020 BIKASH KUMAR AGARWALL B.N.PARIDA  / /

VS VS ()

CHITRA ARUMUGAM //

82 CONTC/0001666/2020 TAPAN KUMAR NANDA B.N.PARIDA  / /

VS VS ()

CHITRA ARUMUGAM //

83 CONTC/0001667/2020 GHANASHYAM SWAIN B.N.PARIDA  / /

VS VS ()

CHITRA ARUMUGAM //

84 CONTC/0001668/2020 SUKANTI BEHERA B.N.PARIDA  / /

VS VS ()

CHITRA ARUMUGAM //

85 CONTC/0001669/2020 SATYAPRIYA SAHOO ADV  / /

VS VS ()

MANOJ KUMAR MOHANTY //

86 CONTC/0001670/2020 JNANARANJAN MISHRA ADV  / /

VS VS ()

BIBHUTI BHUSAN PATTANAIK //

87 CONTC/0001671/2020 RAMESH CHANDRA PANDA SAUBHAGYA KU.SAMAL  / /

VS VS ()

G.MATHIVATHANAN //

88 CONTC/0001672/2020 SURYANARAYAN PADHY ADV  / /

VS VS ()

CHITHRA ARUMUGAM //

89 CONTC/0001673/2020 SUSHANTA KU.NAYAK ADV  / /

VS VS ()

CHITHRA ARUMUGAM //

90 CONTC/0001674/2020 PRADEEP KUMAR PANDA ADV  / /

VS VS ()

CHITHRA ARUMUGAM //

91 CONTC/0001675/2020 SIBANANDA MISHRA ADV  / /
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VS VS ()

CHITHRA ARUMUGAM //

92 CONTC/0001676/2020 JOGENDRA SWAIN ADV  / /

VS VS ()

CHITHRA ARUMUGAM //

93 CONTC/0001677/2020 SIBRAM SABAT ADV  / /

VS VS ()

CHITHRA ARUMUGAM //

94 CONTC/0001678/2020 G.RAMA RAO ADV  / /

VS VS ()

CHITHRA ARUMUGAM //

95 CONTC/0001679/2020 KRUPASINDHU PALLAI ADV  / /

VS VS ()

SASWAT MISHRA //

96 CONTC/0001680/2020 PADMANAVA MOHANTY ADV  / /

VS VS ()

CHITHRA ARUMUGAM //

97 CONTC/0001681/2020 PRADEEP KUMAR MUNI ADV  / /

VS VS ()

CHITHRA ARUMUGAM //

98 CONTC/0001682/2020 BINAYAK PANAIGRAHI ADV  / /

VS VS ()

CHITHRA ARUMUGAM //

99 CONTC/0001683/2020 CH.SATYA NARAYAN NAYAK ADV  / /

VS VS ()

CHITHRA ARUMUGAM //

100 CONTC/0001684/2020 PRASANTA PATI ADV  / /

VS VS ()

CHITHRA ARUMUGAM //

101 CONTC/0001685/2020 BIBHU PRASAD PANDA ADV  / /

VS VS ()

CHITHRA ARUMUGAM //

102 CONTC/0001686/2020 TOPI CHANDRA BHOI ADV  / /

VS VS ()
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PRADIPTA KUMAR MOHAPATRA //

103 CRLA/0000307/2020 SANKARSEN JENA @  SANKAR JENA SUKANTA KUMAR DALAI PURI SADAR /14 /2020

VS VS ()

STATE OF ODISHA //

104 CRLA/0000308/2020 SUDHIR RANJAN MOHANTY M/S.ALOK KUMAR DAS BANKI /122 /2019

VS VS SPECIAL COURT,CUTTACK(Cuttack)

STATE OF ODISHA Spl/0000074/2019

105 CRLA/0000309/2020 HAPPY @ SMRUTI RANJAN KUANAR RAMANI KANTA PATTANAIK TIRTOL /101 /2018

VS VS ()

STATE OF ODISHA //

106 CRLA/0000310/2020 JAGESWAR @ JAGA @ BANKA PALEI A.K.SAHOO BARKOTE /35 /2020

VS VS ()

STATE OF ODISHA //

107 CRLA/0000311/2020 SIMA @ SIMANCHAL BHUYAN SAMBEET PATTANAYAK TARASINGI /193 /2019

VS VS ()

STATE OF ODISHA //

108 CRLMC/0001041/2020 BIKRAM MISHRA P.R.MISHRA KEONJHAR TOWN /264 /2016

VS VS ()

STATE OF ODISHA //

109 CRLMC/0001042/2020 BIMAL KUMAR PANTIA@TIKI A.PATTANAIK  / /0

VS VS ()

STATE OF ODISHA //

110 CRLMC/0001043/2020 GHASIRAM GANDA ASIT KU.JENA MATHILI /103 /2004

VS VS ()

STATE OF ODISHA //

111 CRLMC/0001044/2020 MITU GHADEI B.K.NAYAK-3 PIPLI /220 /2006

VS VS ()

STATE OF ODISHA //

112 CRLMC/0001045/2020 SAHEBRAM PATEL SUNIL KUMAR PANDA  / /0

VS VS ()

STATE OF ODISHA //

113 CRLMC/0001046/2020 KRUSHNA BALLAV SABAR SUSHANTA KUMAR JOSHI KORAPUT VIGILANCE /3 /2019

VS VS ()

STATE OF ODISHA //
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114 CRLMC/0001047/2020 PURUSOTTAM BAGARTI KHAGESWAR BEHERA BHAWANIPATNA TOWN /75 /2019

VS VS ()

STATE OF ODISHA //

115 CRLMC/0001048/2020 BRAHMACHARI MAJHI PRONOY MOHANTY CHANDAPUR /37 /2020

VS VS ()

STATE OF ODISHA //

116 CRLMP/0000542/2020 MALLI BARIK GIRIDHARI SINGH  / /0

VS VS ()

STATE OF ODISHA //

117 CRLMP/0000543/2020 SAYED MISBAHUL HUSSAIN KHIROD K.ROUT  / /0

VS VS ()

STATE OF ODISHA //

118 CRLMP/0000544/2020 SARADA MALIKA B.P.CHHUALSINGH  / /0

VS VS ()

STATE OF ODISHA //

119 CRLMP/0000545/2020 PRAVAKAR DALEI S.K.BHANJADEO  / /0

VS VS ()

STATE OF ORISSA //

120 CRLMP/0000546/2020 LAKHIDHAR NAYAK S.K.MOHANTY  / /0

VS VS ()

STATE OF ODISHA //

121 CRLMP/0000547/2020 TIKI @ UMA BHOI A.PATTANAIK  / /0

VS VS ()

STATE OF ODISHA //

122 CRLMP/0000548/2020 MINATI MOHARANA DILLIP RAY  / /0

VS VS ()

STATE OF ODISHA //

123 CRLREV/0000282/2020 SURENDRA KUMAR MOHAPATRA S.K.SAMAL SAMBALPUR TOWN /490 /2019

VS VS ()

I.I.C. TOWN POLICE STATION //

124 CRLREV/0000283/2020 DILLIP ROUT RABINDRANATH PRUSTY TIGIRIA /78 /2014

VS VS ()

STATE OF ODISHA //

125 CRLREV/0000284/2020 BABAJI @ PRADEEP MOHANTY B.B.ROUTRAY RAGHUNATHPALI /289 /2019
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VS VS ()

STATE OF ODISHA //

126 MACA/0000373/2020 THE MANAGER, T.P.CELL M/S.N.S.GHOSE  / /

VS VS ()

DOSEI SUBUDHI //

127 MACA/0000374/2020 THE DIVISIONAL MANAGER, NEW INDIA ASSURANCE CO.LTDSOMNATH ROY  / /

VS VS ()

MANDODARI BEHERA //

128 MACA/0000375/2020 THE DIVISIONAL MANAGER M/S NEW INDIA ASSURANCE CO.LTDSOMNATH ROY  / /

VS VS ()

ANUSAYA MALIK@ANU JENA //

129 MACA/0000376/2020 THE ORIENTAL INSURANCE CO.LTD. SOMNATH ROY  / /

VS VS ()

SASMITA SAHOO //

130 MACA/0000377/2020 THE DIVISIONAL MANAGER, NEW INDIA ASSURANCE CO.LTDSUBRAT SATPATHY  / /

VS VS ()

NIRUPAMA MOHANTY //

131 MACA/0000378/2020 THE DIVISIONAL MANAGER, NEW INDIA ASSURANCE CO.LTDSUBRAT SATPATHY  / /

VS VS ()

NIRUPAMA MOHANTY //

132 MACA/0000379/2020 THE DIVISIONAL MANAGER, M/S NEW INDIA ASSURANCE COMPANY LTD.B.C.SINGH  / /

VS VS ()

GOPINATH PANDA //

133 MACA/0000380/2020 M/S.NEW INDIA ASSURANCE COMPANY LTD.BIVASH CHANDRA SINGH  / /

VS VS ()

RAMESH CHANDRA SAHOO //

134 MACA/0000381/2020 M/S.NEW INDIA ASSURANCE COMPANY LTD BIVASH CHANDRA SINGH  / /

VS VS ()

USHARANI SAHOO //

135 MACA/0000382/2020 M/S. NEW INDIA ASSURANCE COMPANY LTD.BIVASH CHANDRA SINGH  / /

VS VS ()

KANCHAN SANDHA //

136 MACA/0000383/2020 M/S.NEW INDIA ASSURANCE COMPANY LTD.BIVASH CHANDRA SINGH  / /

VS VS ()
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KHULANA SAMAL //

137 TRPCRL/0000037/2020 ARCHANA RAULA KHAGESWAR BEHERA BADAGADA /129 /2018

VS VS ()

STATE OF ODISHA //

138 WA/0000267/2020 LILADITYA DEB BASUDEV PUJARI  / /

VS VS ()

THE REGISTRAR OF FIRMS AND DIRECTOR GENERAL OF REGISTRAR //

139 WA/0000268/2020 RAMESH CHANDRA ROUL DEBASIS TRIPATHY  / /

VS VS ()

KANDURI CHARAN BEHERA //

140 WA/0000269/2020 GAJENDRANATH SETHI@GAJENDRA SETHI ABHIRAM SWAIN  / /

VS VS ()

MADHABANANDA@MAHADEV SETHI //

141 WA/0000270/2020 GAJENDRANATH SETHI @ GAJENDRA SETHI ABHIRAM SWAIN  / /

VS VS ()

MADHABANDA@MAHADEV SETHI //

142 WA/0000271/2020 GAJENDRANATH SETHI @ GAJENDRA SETHI M/S.ABHIRAM SWAIN  / /

VS VS ()

MADHABANANDA@MAHADEV SETHI //

143 WA/0000272/2020 GAJENDRANATH SETHI @ GAJENDRA SETHI ABHIRAM SWAIN  / /

VS VS ()

MADHABANANDA@MAHADEV SETHI //

144 WA/0000273/2020 GAJENDRANATH SETHI@GAJENDRA SETHI ABHIRAM SWAIN  / /

VS VS ()

MADHABANANDA@MAHADEV SETHI //

145 WA/0000274/2020 GAJENDRANATH SETHI @ GAJENDRA SETHI ABHIRAM SWAIN  / /

VS VS ()

MADHABANANDA@MAHADEV SETHI //

146 WP(C)/0012804/2020 PRADOSH KUMAR MOHARANA RAVISHANKAR SAMAL  / /

VS VS ()

ASSISTANT REGISTRAR, COOPERATIVE SOCIETIES //

147 WP(C)/0012805/2020 DIPTI RANJAN MOHAPATRA B.S.RAYAGURU  / /

VS VS ()

THE  STATE  OF ODISHA //
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148 WP(C)/0012806/2020 JATINDRA KUMAR PRADHAN B.S.RAYAGURU  / /

VS VS ()

THE STATE  OF ODISHA //

149 WP(C)/0012807/2020 UJWAL KUMAR SARANGI B.S.RAYAGURU  / /

VS VS ()

THE STATE OF ODISHA //

150 WP(C)/0012808/2020 AJIT KUMAR SETHI B.S.RAYAGURU  / /

VS VS ()

THE STATE OF ODISHA //

151 WP(C)/0012809/2020 PRATIVA MANJARI DASH B.S.RAYAGURU  / /

VS VS ()

THE STATE OF ODISHA //

152 WP(C)/0012810/2020 ASHISH BARAL B.S.TRIPATHY (1)  / /

VS VS ()

DIRECTOR GENERAL OF PRISONS CUM DIRECTOR OF CORRECTIONAL SERVICES //

153 WP(C)/0012811/2020 SARMISTHA SAHOO B.S.TRIPATHY (1)  / /

VS VS ()

ACHARYA HARIHAR POST GRADUATE INSTITUTE OF CANCER //

154 WP(C)/0012812/2020 MURALIDHAR BISWAL RAMAKANTA SAHOO  / /

VS VS ()

COMMISSIONER CUM SECRETARY TO GOVERNMENT //

155 WP(C)/0012813/2020 SWAGATIKA PARIDA RABINDRA KUMAR PRUSTY  / /

VS VS ()

SACHITRA KUMAR ROUT //

156 WP(C)/0012814/2020 SANATAN SAHU MOHENDRA KUMAR MOHAPATRO  / /

VS VS ()

STATE OF ODISHA //

157 WP(C)/0012815/2020 RADHA SAHU MOHENDRA KUMAR MOHAPATRO  / /

VS VS ()

STATE OF ODISHA //

158 WP(C)/0012816/2020 UGRASEN SAHU MOHENDRA KUMAR MOHAPATRO  / /

VS VS ()

STATE OF ODISHA //

159 WP(C)/0012817/2020 RAJ KISHOR BAG MOHENDRA KUMAR MOHAPATRO  / /
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VS VS ()

STATE OF ODISHA //

160 WP(C)/0012818/2020 SATYABATI NAIK MOHENDRA KUMAR MOHAPATRO  / /

VS VS ()

STATE OF ODISHA //

161 WP(C)/0012819/2020 BHIMSEN BAG MOHENDRA KUMAR MOHAPATRO  / /

VS VS ()

STATE OF ODISHA //

162 WP(C)/0012820/2020 BHIMSEN BAG MOHENDRA KUMAR MOHAPATRO  / /

VS VS ()

STATE OF ODISHA //

163 WP(C)/0012821/2020 LINGARAJ SAHU MOHENDRA KUMAR MOHAPATRO  / /

VS VS ()

STATE OF ODISHA //

164 WP(C)/0012822/2020 KUMAR SAHU MOHENDRA KUMAR MOHAPATRO  / /

VS VS ()

STATE OF ODISHA //

165 WP(C)/0012823/2020 MAHALAXMI DEVI RAI CHARAN PATTANAIK  / /

VS VS ()

STATE OF ODISHA //

166 WP(C)/0012824/2020 GOPAL SADANGI RAI CHARAN PATTANAIK  / /

VS VS ()

STATE OF ODISHA //

167 WP(C)/0012825/2020 SYAM SUNDAR HARIJAN RAI CHARAN PATTANAIK  / /

VS VS ()

STATE OF ODISHA //

168 WP(C)/0012826/2020 UDAYA CHANDRA RATH RAI CHARAN PATTANAIK  / /

VS VS ()

STATE OF ODISHA //

169 WP(C)/0012827/2020 DEBABRATA SAHOO RAI CHARAN PATTANAIK  / /

VS VS ()

STATE OF ODISHA //

170 WP(C)/0012828/2020 LILIMANI NAYAK RAI CHARAN PATTANAIK  / /

VS VS ()

Page 15/40



ORISSA HIGH COURT

FILING REPORT AS ON :27/05/2020

SL FILING NO NAME OF PETNR./APPEL COUNSEL FOR PETNR./APPEL PS CASE/LOWER COURT CASE/DISTRICT

STATE OF ODISHA //

171 WP(C)/0012829/2020 BINAPANI DEVI RAI CHARAN PATTANAIK  / /

VS VS ()

STATE OF ODISHA //

172 WP(C)/0012830/2020 PABITRA MOHAN DASH RAI CHARAN  PATTANAIK  / /

VS VS ()

STATE OF ODISHA //

173 WP(C)/0012831/2020 BANAMALI SETHI RAI CHARAN PATTANAIK  / /

VS VS ()

STATE OF ODISHA //

174 WP(C)/0012832/2020 SUSANTA KUMAR SATAPATHY RAI CHARAN PATTANAIK  / /

VS VS ()

STATE OF ODISHA //

175 WP(C)/0012833/2020 JALANDHAR ROUT RAI CHARAN PATTANAIK  / /

VS VS ()

STATE OF ODISHA //

176 WP(C)/0012834/2020 KAILASH CHANDRA SETHY RAI CHARAN PATTANAIK  / /

VS VS ()

STATE OF ODISHA //

177 WP(C)/0012835/2020 MOJIBUR REHAMAN RAI CHARAN PATTANAIK  / /

VS VS ()

STATE OF ODISHA //

178 WP(C)/0012836/2020 AKAPATI PRADIP PATRA RAI CHARAN PATTANAIK  / /

VS VS ()

STATE OF ODISHA //

179 WP(C)/0012837/2020 CHAKRADHARA NAYAK RAI CHARAN PATTANAIK  / /

VS VS ()

STATE OF ODISHA //

180 WP(C)/0012838/2020 RATNAPRAVA SHARMA RAI CHARAN PATTANAIK  / /

VS VS ()

STATE OF ODISHA //

181 WP(C)/0012839/2020 ANTARJYAMI SWAIN RAI CHARAN PATTANAIK  / /

VS VS ()

STATE OF ODISHA //
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182 WP(C)/0012840/2020 HARI KRISHNA NAIK RAI CHARAN PATTANAIK  / /

VS VS ()

STATE OF ODISHA //

183 WP(C)/0012841/2020 BASANTA NAYAK RAI CHARAN PATTANAIK  / /

VS VS ()

STATE OF ODISHA //

184 WP(C)/0012842/2020 PRABHAKAR SAHU RAI CHARAN PATTANAIK  / /

VS VS ()

STATE OF ORISSA //

185 WP(C)/0012843/2020 NARAYAN PRADHAN MONORANJAN MISHRA  / /

VS VS ()

STATE OF ODISHA //

186 WP(C)/0012844/2020 BIKASH CHANDRA DAS MANORANJAN MISHRA  / /

VS VS ()

STATE OF ODISHA //

187 WP(C)/0012845/2020 BIKASH CHANDRA DAS MANORANJAN MISHRA  / /

VS VS ()

STATE OF ODISHA //

188 WP(C)/0012846/2020 ALOK RANJAN BEHERA MANORANJAN MISHRA  / /

VS VS ()

STATE OF ODISHA //

189 WP(C)/0012847/2020 KANHU CHARAN BERA MANORANJAN MISHRA  / /

VS VS ()

STATE OF ODISHA //

190 WP(C)/0012848/2020 AMAL KUMAR PRADHAN MANORANJAN MISHRA  / /

VS VS ()

STATE OF ODISHA //

191 WP(C)/0012849/2020 GAJENDRA MALIK MANORANJAN MISHRA  / /

VS VS ()

STATE OF ODISHA //

192 WP(C)/0012850/2020 SATIS GOEL SUSANTA KUMAR DASH  / /

VS VS ()

STATE OF ODISHA //

193 WP(C)/0012851/2020 GAJENDRA MALIK MANORANJAN MISHRA  / /
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VS VS ()

STATE OF ODISHA //

194 WP(C)/0012852/2020 RANJAN DAS MANORANJAN MISHRA  / /

VS VS ()

STATE OF ODISHA //

195 WP(C)/0012853/2020 SUDHANSU RAY MANORANJAN  MISHRA  / /

VS VS ()

STATE OF ODISHA //

196 WP(C)/0012854/2020 NILAMADHAB JOSHI SUBRAT KUMAR DAS  / /

VS VS ()

STATE OF ODISHA //

197 WP(C)/0012855/2020 SUSHIL KUMAR SAMAL K.K. SWAIN  / /

VS VS ()

STATE OF ODISHA //

198 WP(C)/0012856/2020 RINALATA DAS K.K.SWAIN  / /

VS VS ()

STATE OF ODISHA //

199 WP(C)/0012857/2020 PRADIPTA KUMAR SAHOO K.K.SWAIN  / /

VS VS ()

STATE OF ODISHA //

200 WP(C)/0012858/2020 BULU SAHU SUBASH CHANDRA PUSPALAKA  / /

VS VS ()

STATE OF ODISHA //

201 WP(C)/0012859/2020 UNION OF INDIA SANJIB SWAIN  / /

VS VS ()

ASHIQUZZAMAN //

202 WP(C)/0012860/2020 GODARDHAN DAS LAMBODAR PRADHAN  / /

VS VS ()

GODARDHAN DAS //

203 WP(C)/0012861/2020 UNION OF INDIA SANJIB SWAIN  / /

VS VS ()

SANDEEP YADAV @ YADAV SANDEEP G.M //

204 WP(C)/0012862/2020 PRABITRA KUMAR MISHRA J.K.KHANDAYATRAY  / /

VS VS ()
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STATE OF ODISHA //

205 WP(C)/0012863/2020 PADMINI JOGANIA BIDYADHAR MANASINGH  / /

VS VS ()

STATE OF ODISHA //

206 WP(C)/0012864/2020 SANDHYA DAS BIDYADHAR MANSINGH  / /

VS VS ()

THE STATE OF ODISHA //

207 WP(C)/0012865/2020 AMARA KUMAR BEHERA DIGAMBAR MISHRA  / /

VS VS ()

STATE OF ODISHA //

208 WP(C)/0012866/2020 DR.ISWAR PRASAD MOHANTY BIDYADHAR MANSINGH  / /

VS VS ()

THE STATE OF ORISS //

209 WP(C)/0012867/2020 PANKAJ KAKKAR BIKASH JENA  / /

VS VS ()

STATE OF ODISHA //

210 WP(C)/0012868/2020 BIJAYALAXMI ROUT RABINDRA KUMAR MISHRA  / /

VS VS ()

GOVERNMENT OF ODISHA //

211 WP(C)/0012869/2020 OMM SAI ASSOCIATES BIKASH JENA  / /

VS VS ()

STATE OF ODISHA //

212 WP(C)/0012870/2020 DR.RAJKUMAR NAYAK SUSHANTA KUMAR MISHR  / /

VS VS ()

VICE CHANCELLOR FAKIR MOHAN UNIVERSITY //

213 WP(C)/0012871/2020 NIRODA KUMAR PANDA RAJJEET ROY  / /

VS VS ()

STATE OF ODISHA //

214 WP(C)/0012872/2020 PRATAP KUMAR PRADHAN RAJJEET ROY  / /

VS VS ()

STATE OF ODISHA //

215 WP(C)/0012873/2020 SUNAKAR SUNANI @ SANKAR SUNANI KISHORE KUMAR MISHRA  / /

VS VS ()

STATE OF ODISHA //
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216 WP(C)/0012874/2020 SABITRAI SANCHAYA SAMITI(S.H.G) BIKRAM CHANDRA GHADEI  / /

VS VS ()

STATE OF ODISHA //

217 WP(C)/0012875/2020 AGASTI KUMAR SAHOO PRAMOD KUMAR NAYAK  / /

VS VS ()

STATE OF ODISHA //

218 WP(C)/0012876/2020 MEGHANAD BISWAL SUKANTA KUMAR DALAI  / /

VS VS ()

STATE OF ODISHA //

219 WP(C)/0012877/2020 BIBHUTI BHUSAN SAHOO SUKANTA KUMAR DALAI  / /

VS VS ()

STATE OF ODISHA //

220 WP(C)/0012878/2020 ANUPAMA MISHRA SUKANTA KUMAR DALAI  / /

VS VS ()

STATE OF ODISHA //

221 WP(C)/0012879/2020 DUSMANT MALLICK TUSAR KUMAR MISHRA  / /

VS VS ()

STATE OF ODISHA //

222 WP(C)/0012880/2020 PRATAP KUMAR SAHU SUKANTA KUMAR DALAI  / /

VS VS ()

STATE OF ODISHA //

223 WP(C)/0012881/2020 BISWANATH BEURA SUKANTA KUMAR DALAI  / /

VS VS ()

STATE OF ODISHA //

224 WP(C)/0012882/2020 SURESH CHANDRA PUJHARI SUKANTA KUMAR DALAI  / /

VS VS ()

STATE OF ODISHA //

225 WP(C)/0012883/2020 SATYANARAYANA RANA UMESH CHANDRA MOHANTY  / /

VS VS ()

STATE OF ODISHA //

226 WP(C)/0012884/2020 DIPTI RANJAN OJHA RUDRA NARAYAN PARIJA  / /

VS VS ()

STATE OF ODISHA //

227 WP(C)/0012885/2020 PRAFULLA KUMAR DAS RUDRA  NARAYAN PARIJA  / /
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VS VS ()

STATE OF ODISHA //

228 WP(C)/0012886/2020 DRONA KETAKI H.S.MISHRA  / /

VS VS ()

STATE OF ODISHA //

229 WP(C)/0012887/2020 GIRIDHARI ROUT BIRAJA PRASANNA SATAPATHY  / /

VS VS ()

STATE OF ODISHA //

230 WP(C)/0012888/2020 BASANTA KUMAR BEHERA DURGESH NARAYAN RATH  / /

VS VS ()

STATE OF ODISHA //

231 WP(C)/0012889/2020 PRAFULLA SAMANTARA KHIROD K.ROUT  / /

VS VS ()

STATE OF ODISHA //

232 WP(C)/0012890/2020 NIHAR RANJAN BISWAL BISWABIHARI MOHANTY  / /

VS VS ()

STATE OF ODISHA //

233 WP(C)/0012891/2020 STATE OF ODISHA ADDL.GOVT.ADVOCATE  / /

VS VS ()

GOVERNMENT OF INDIA //

234 WP(C)/0012892/2020 SRIDHAR BEHERA M/S.R.ACHARYA  / /

VS VS ()

STATE OF ODISHA //

235 WP(C)/0012893/2020 STATE OF ODISHA ADDL.GOVT.ADVOCATE  / /

VS VS ()

GOVERNMENT OF INDIA //

236 WP(C)/0012894/2020 SIDHARTH PADHY M/S.MANORANJAN PADHY  / /

VS VS ()

STATE OF ODISHA //

237 WP(C)/0012895/2020 CHANDRAMANI JENA M/S.S.N.SHARMA  / /

VS VS ()

STATE OF ODISHA //

238 WP(C)/0012896/2020 THE MANAGEMENT OF THE SAMAJA SANJAY KUMAR MISHRA  / /

VS VS ()
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STATE OF ODISHA //

239 WP(C)/0012897/2020 RAJALAXMI PRADHAN M/S.RITU RANJAN CHHOTTARAY  / /

VS VS ()

UNION OF INDIA //

240 WP(C)/0012898/2020 BENUDHAR SAHOO BAIDHAR SAHOO  / /

VS VS ()

STATE OF ODISHA //

241 WP(C)/0012899/2020 BIKARM KESHARI PRADHAN M/S.RITU RANJAN CHHOTTARAY  / /

VS VS ()

UNION OF INDIA //

242 WP(C)/0012900/2020 STATE OF ODISHA SR.STANDING COUNSEL (S AND  ME )  / /

VS VS ()

SUSHANTA KUMAR BISWAL //

243 WP(C)/0012901/2020 AJAYA KUMAR SAHOO M/S.RITU RANJAN CHHOTTARAY  / /

VS VS ()

UNION OF INDIA //

244 WP(C)/0012902/2020 LAXMIDHAR BHUYAN BIPLAB MOHANTY  / /

VS VS ()

STATE OF ODISHA //

245 WP(C)/0012903/2020 HARAMANI PANDA M/S.KARUNAKAR GAYA  / /

VS VS ()

STATE OF ODISHA //

246 WP(C)/0012904/2020 RAJENDRA KUMAR DASH SURYA NARAYAN PATNAIK  / /

VS VS ()

STATE OF ODISHA //

247 WP(C)/0012905/2020 M/S.SURYA INTERNATIONAL GOURIMOHAN RATH  / /

VS VS ()

M/S.CENTRAL ELECTRONICS LIMITED //

248 WP(C)/0012906/2020 SUSHANT KUMAR SAHOO PANCHANAN SAHOO  / /

VS VS ()

STATE OF ODISHA //

249 WP(C)/0012907/2020 SHAKTIRUPA SCHOOL OF NURSING M/S.BISHNU PRASAD PRADHAN  / /

VS VS ()

STATE OF ODISHA //
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250 WP(C)/0012908/2020 SASMITA PRADHAN SHASHI BHUSAN JENA  / /

VS VS ()

SECRETARY ODISHA LEGISLATIVE ASSEMBLY //

251 WP(C)/0012909/2020 SATRUGHNA ROUT SHASHI BHUSAN JENA  / /

VS VS ()

STATE OF ODISHA //

252 WP(C)/0012910/2020 BASANT KUMAR NAIK M/S.GOPINATH MISHRA  / /

VS VS ()

DIRECTOR,ODISHA STATE AGRICULTURAL MARKETING BOARD //

253 WP(C)/0012911/2020 BIBHUTI BHUSAN SAHOO SHASHI BHUSAN JENA  / /

VS VS ()

UNION OF INDIA //

254 WP(C)/0012912/2020 GOLAKH CHANDRA BARIK GOPINATH MISHRA  / /

VS VS ()

ODISHA STATE AGRICULTURAL MARKETING BOARD //

255 WP(C)/0012913/2020 PHAGUNATH BEHERA M/S.GOPINATH MISHRA  / /

VS VS ()

DIRECTOR,ODISHA STATE AGRICULTURE MARKETING BOARD //

256 WP(C)/0012914/2020 DHANESWAR BARAL GOPINATH MISHRA  / /

VS VS ()

ODISHA STATE AGRICULTURAL MARKETING BOARD //

257 WP(C)/0012915/2020 SANTOSH KUMAR RAI M/S.GOPINATH MISHRA  / /

VS VS ()

DIRECTOR,STATE AGRICULTURE MARKETING BOARD //

258 WP(C)/0012916/2020 DHIREN  MALLICK BISWAJIT JENA  / /

VS VS ()

STATE OF ODISHA //

259 WP(C)/0012917/2020 MANIKA SETHY A.PATTANAIK  / /

VS VS ()

STATE OF ODISHA //

260 WP(C)/0012918/2020 DURYODHAN GARICHANDAN M/S.GOPINATH MISHRA  / /

VS VS ()

STATE OF ODISHA //

261 WP(C)/0012919/2020 BIJAYINEE MOHAPATRA BIDYALOK MOHAPATRA  / /
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VS VS ()

STATE OF ODISHA //

262 WP(C)/0012920/2020 GAYADHAR BEHERA M/S.GOPINATH MISHRA  / /

VS VS ()

DIRECTOR,ODISHA STATE AGRICULTURE MARKETING BOARD //

263 WP(C)/0012921/2020 SANJAYA KUMAR SATPATHY SIDHANT KUMAR JENA  / /

VS VS ()

STATE OF ODISHA //

264 WP(C)/0012922/2020 BINDU PRADHAN M/S.PRANAB KUMAR SAMANTARAY  / /

VS VS ()

STATE OF ODISHA //

265 WP(C)/0012923/2020 RAMESH CHANDRA PADHI D.P.SAHOO  / /

VS VS ()

STATE OF ODISHA //

266 WP(C)/0012924/2020 SABITA NAYAK D.P.SAHOO  / /

VS VS ()

STATE OF ODISHA //

267 WP(C)/0012925/2020 DURGA PRASANNA MISHRA M/S.SURAJ MOHANTY  / /

VS VS ()

STATE OF ODISHA //

268 WP(C)/0012926/2020 MADHUSUDSAN SAHU J.K.KHUNTIA  / /

VS VS ()

STATE OF ODISHA //

269 WP(C)/0012927/2020 BISHNU MOHAN PADHI M/S.DHARMENDRA SETHY  / /

VS VS ()

STATE OF ODISHA //

270 WP(C)/0012928/2020 PITAMBAR NAIK @ PITAMBAR NAIK S.P.DAS  / /

VS VS ()

COLLECTOR KEONJHAR //

271 WP(C)/0012929/2020 BHYAGABAN PATRA@BHAGABAN PATRA M/S.ARJUNA CHARANA BEHERA  / /

VS VS ()

STATE OF ODISHA //

272 WP(C)/0012930/2020 UTTAM NARAYAN SAHOO S.P.DAS  / /

VS VS ()
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COLLECTOR KEONJHAR //

273 WP(C)/0012931/2020 BIJAYA KISHORE KANDI M/S.BIRAJA PRASANNA SATAPATHY  / /

VS VS ()

STATE OF ODISHA //

274 WP(C)/0012932/2020 BHARAT CHANDRA NAIK S.P.DAS  / /

VS VS ()

COLLECTOR KEONJHAR //

275 WP(C)/0012933/2020 PUSPALATA MOHANTY SANJIT KUMAR SAHOO  / /

VS VS ()

STATE OF ODISHA //

276 WP(C)/0012934/2020 BINOD KUMAR SWAIN M/S.BIRAJA PRASANNA SATAPATHY  / /

VS VS ()

STATE OF ODISHA //

277 WP(C)/0012935/2020 DR.BALABHADRA JENA SUSHANTA KUMAR MISHRA  / /

VS VS ()

VICE CHANCELLOR FAKIR MOHAN UNIVERSITY //

278 WP(C)/0012936/2020 LATIKA NAYAK M/S.BIKARM PRATAP DAS  / /

VS VS ()

STATE OF ODISHA //

279 WP(C)/0012937/2020 SANGHAMITRA SATAPATHY B.M.SARANGI  / /

VS VS ()

REGIONAL TRANSPORT OFFICER //

280 WP(C)/0012938/2020 BIRAJ KUANR B.M.SARANGI  / /

VS VS ()

REGIONAL TRANSPORT OFFICER JAGATISINGHPUR //

281 WP(C)/0012939/2020 NIRANJAN JENA M/S.JATINDRA KUMAR MOHAPATRA  / /

VS VS ()

UNION OF INDIA //

282 WP(C)/0012940/2020 BIRAJ KUANR B.M.SARANGI  / /

VS VS ()

REGIONAL TRNSPORT OFFICER ANGUL //

283 WP(C)/0012941/2020 KRUSHNA PRASAD NANDA ASHIS KUMAR MISHRA  / /

VS VS ()

M/S. MEXUS EDUCATION PRIVATE LIMITED //
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284 WP(C)/0012942/2020 NAMITARANI SATAPATHY B.M.SARANGI  / /

VS VS ()

REGIONAL MANAGER RESERVE BANK OF INDIA //

285 WP(C)/0012943/2020 RANJITA KUMARI CHALLAN M/S.S.D.DAS  / /

VS VS ()

STATE OF ODISHA //

286 WP(C)/0012944/2020 BIPIN BIHARI MOHANTY B.M.SARANGI  / /

VS VS ()

REGIONAL MANAGER RESERVE BANK OF INDIA //

287 WP(C)/0012945/2020 DR.UDAYNATH BEHERA SAMBIT SAMAL  / /

VS VS ()

THE SECRETARY REVENUE //

288 WP(C)/0012946/2020 ODISHA BIODIVERSITY CONSERVATION FOUNDATIONSHIVSANKAR MOHANTY  / /

VS VS ()

THE STATE OF ODISHA //

289 WP(C)/0012947/2020 RAJENDRA KUMAR DASH M/S.SURYA NARAYAN PATNAIK  / /

VS VS ()

STATE OF ODISHA //

290 WP(C)/0012948/2020 INDIRAY  BASKEY SRIKANTA KUMAR NATH  / /

VS VS ()

STATE OF ODISHA //

291 WP(C)/0012949/2020 KSHETRA MOHAN PATRA SRIKANTA KUMAR NATH  / /

VS VS ()

STATE OF ODISHA //

292 WP(C)/0012950/2020 SUSANTA KUMAR SAR HRUDANANDA MOHAPATRA  / /

VS VS ()

STATE OF ODISHA //

293 WP(C)/0012951/2020 BHASKAR PRADHAN SURYAKANTA DASH  / /

VS VS ()

STATE OF ODISHA //

294 WP(C)/0012952/2020 NAYANA BEHERA AMIYA KUMAR CHHATOI  / /

VS VS ()

STATE OF ODISHA //

295 WP(C)/0012953/2020 ASHANANDA GARADA AMIYA KUMAR CHHATOI  / /
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VS VS ()

STATE OF ODISHA //

296 WP(C)/0012954/2020 DR.SUNIL KUMAR BISHOYI S.P.NATH  / /

VS VS ()

STATE OF ODISHA //

297 WP(C)/0012955/2020 DR.SANJUKTA SAHOO S.P.NATH  / /

VS VS ()

STATE OF ODISHA //

298 WP(C)/0012956/2020 MANORANJAN SAHOO MANAS PATI  / /

VS VS ()

STATE OF ODISHA //

299 WP(C)/0012957/2020 RAMA CHANDRA SAHOO ARUN KUMAR ACHARYA  / /

VS VS ()

STATE OF ODISHA //

300 WP(C)/0012958/2020 SABITA SAHOO ARUN KUMAR ACHARYA  / /

VS VS ()

STATE OF ODISHA //

301 WP(C)/0012959/2020 NILAMANI SAHOO ARUN KUMAR ACHARYA  / /

VS VS ()

STATE OF ODISHA //

302 WP(C)/0012960/2020 SANJULATA PATTANAYAK ARUN KUMAR ACHARYA  / /

VS VS ()

STATE OF ODISHA //

303 WP(C)/0012961/2020 MADHAB CHANDRA SENAPATI ARUN KUMAR ACHARYA  / /

VS VS ()

STATE OF ODISHA //

304 WP(C)/0012962/2020 SANGRAM KESHARI MISHRA ARUN KUMAR ACHARYA  / /

VS VS ()

STATE OF ODISHA //

305 WP(C)/0012963/2020 SACHI KANTA NAYAK ARUN KUMAR ACHARYA  / /

VS VS ()

STATE OF ODISHA //

306 WP(C)/0012964/2020 DEEPAK KU.MOHANTY ARUN KUMAR ACHARYA  / /

VS VS ()
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STATE OF ODISHA //

307 WP(C)/0012965/2020 NIRANJAN SAMANTARAY ARUN KUMAR ACHARYA  / /

VS VS ()

STATE OF ODISHA //

308 WP(C)/0012966/2020 RAMAMANI SAHOO ARUN KUMAR ACHARYA  / /

VS VS ()

STATE OF ODISHA //

309 WP(C)/0012967/2020 MAHESWAR MISHRA ARUN KUMAR ACHARYA  / /

VS VS ()

STATE OF ODISHA //

310 WP(C)/0012968/2020 LAXMIDHAR SAHOO ARUN KUMAR ACHARYA  / /

VS VS ()

STATE OF ODISHA //

311 WP(C)/0012969/2020 RABI NARAYAN PATRA ARUN KUMAR ACHARYA  / /

VS VS ()

STATE OF ODISHA //

312 WP(C)/0012970/2020 SASMITA BEHERA@SWAIN M/S.PRAVAS CH.JENA  / /

VS VS ()

COLLECTOR,KHURDA //

313 WP(C)/0012971/2020 JADUMANI SAHOO ARUN KUMAR ACHARYA  / /

VS VS ()

STATE OF ODISHA //

314 WP(C)/0012972/2020 DEBENDRA KUMAR MOHANTY ARUN KUMAR ACHARYA  / /

VS VS ()

STATE OF ODISHA //

315 WP(C)/0012973/2020 CHHABIRANI NAYAK M/S.PRAVAS CH.JENA  / /

VS VS ()

COLLECTOR,KHURDA //

316 WP(C)/0012974/2020 BHIKARI MAHAKUD ARUN KUMAR ACHARYA  / /

VS VS ()

STATE OF ODISHA //

317 WP(C)/0012975/2020 GITANJALI NAYAK M/S.PRAVAS CH.JENA  / /

VS VS ()

COLLECTOR,KHURDA //
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318 WP(C)/0012976/2020 KELU CHARAN SAMANTARAY ARUN KUMAR ACHARYA  / /

VS VS ()

STATE OF ODISHA //

319 WP(C)/0012977/2020 SULOCHANA DEHURY M/S.PRAVAS CH.JENA  / /

VS VS ()

COLLECTOR,KHURDA //

320 WP(C)/0012978/2020 PRATIMA DAS ARUN KUMAR ACHARYA  / /

VS VS ()

STATE OF ODISHA //

321 WP(C)/0012979/2020 SUSAMA MAJHI M/S.PRAVAS CH.JENA  / /

VS VS ()

COLLECTOR,KHURDA //

322 WP(C)/0012980/2020 LAXMIDHAR NAYAK ARUN KUMAR ACHARYA  / /

VS VS ()

STATE OF ODISHA //

323 WP(C)/0012981/2020 JYOTSHNA DAS ARUN KUMAR ACHARYA  / /

VS VS ()

STATE OF ODISHA //

324 WP(C)/0012982/2020 JHUNA DEHURY M/S.PRAVAS CH.JENA  / /

VS VS ()

COLLECTOR,KHURDA //

325 WP(C)/0012983/2020 HRUDAYA RANJAN PATRA ARUN KUMAR ACHARYA  / /

VS VS ()

STATE OF ODISHA //

326 WP(C)/0012984/2020 GEETANJALI NAYAK ARUN KUMAR ACHARYA  / /

VS VS ()

STATE OF ODISHA //

327 WP(C)/0012985/2020 KARUNAKAR DEHURY@DEHUDI M/S.PRAVAS CH.JENA  / /

VS VS ()

COLLECTOR,KHURDA //

328 WP(C)/0012986/2020 GAGANA BIHARI JENA ARUN KUMAR ACHARYA  / /

VS VS ()

STATE OF ODISHA //

329 WP(C)/0012987/2020 CHANDRA SEKHAR TRIPATHY ARUN KUMAR ACHARYA  / /
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VS VS ()

STATE BANK OF INDIA //

330 WP(C)/0012988/2020 G.RAJU ARUN KUMAR ACHARYA  / /

VS VS ()

STATE OF ODISHA //

331 WP(C)/0012989/2020 GAJENDRA SAHOO ARUN KUMAR ACHARYA  / /

VS VS ()

STATE OF ODISHA //

332 WP(C)/0012990/2020 BISHNUPRIYA BEHERA ARUN KUMAR ACHARYA  / /

VS VS ()

STATE OF ODISHA //

333 WP(C)/0012991/2020 BHARATI DEHURY M/S.PRAVAS CH.JENA  / /

VS VS ()

COLLECTOR,KHURDA //

334 WP(C)/0012992/2020 BALAVADRA MOHAPATRA ARUN KUMAR ACHARYA  / /

VS VS ()

STATE OF ODISHA //

335 WP(C)/0012993/2020 LILY NAYAK M/S.PRAVAS CH.JENA  / /

VS VS ()

COLLECTOR,KHURDA //

336 WP(C)/0012994/2020 A.KRUSHNA CH.RAO ARUN KUMAR ACHARYA  / /

VS VS ()

STATE OF ODISHA //

337 WP(C)/0012995/2020 NARASINGHA SAHOO ARUN KUMAR ACHARYA  / /

VS VS ()

STATE OF ODISHA //

338 WP(C)/0012996/2020 MINAKHI DEHURY M/S.PRAVAS CH.JENA  / /

VS VS ()

COLLECTOR,KHURDA //

339 WP(C)/0012997/2020 SANTOSH KUMAR PASCHIMAKABAT ARUN KUMAR ACHARYA  / /

VS VS ()

STATE OF ODISHA //

340 WP(C)/0012998/2020 MINA PAIK@DEI M/S.PRAVAS CH.JENA  / /

VS VS ()
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COLLECTOR,KHURDA //

341 WP(C)/0012999/2020 SARAT CHANDRA SAHU MOHENDRA KUMAR MOHAPATRO  / /

VS VS ()

STATE OF ODISHA //

342 WP(C)/0013000/2020 LATA DEHURY M/S.PRAVAS CH.JENA  / /

VS VS ()

COLLECTOR,KHURDA //

343 WP(C)/0013001/2020 BAISHNAB BANCHHOR MOHENDRA KUMAR MOHAPATRO  / /

VS VS ()

STATE OF ODISHA //

344 WP(C)/0013002/2020 SUKANTI DEHURY M/S.PRAVAS CH.JENA  / /

VS VS ()

COLLECTOR,KHURDA //

345 WP(C)/0013003/2020 GANGADHAR SAHU MOHENDRA KUMAR MOHAPATRO  / /

VS VS ()

STATE OF ODISHA //

346 WP(C)/0013004/2020 PRATIMA DEHURY@DEI M/S.PRAVAS CH.JENA  / /

VS VS ()

COLLECTOR,KHURDA //

347 WP(C)/0013005/2020 JANMEJAYA SAHU MOHENDRA KUMAR MOHAPATRO  / /

VS VS ()

STATE OF ODISHA //

348 WP(C)/0013006/2020 SUSHAMA NAYAK@DEI M/S.PRAVAS CH.JENA  / /

VS VS ()

COLLECTOR,KHURDA //

349 WP(C)/0013007/2020 KHIRASAGAR SAHU MOHENDRA KUMAR MOHAPATRO  / /

VS VS ()

STATE OF ODISHA //

350 WP(C)/0013008/2020 RAM CHANDRA SAHU MOHENDRA KUMAR MOHAPATRO  / /

VS VS ()

STATE OF ODISHA //

351 WP(C)/0013009/2020 SHANTILATA DEHURY@DEI M/S.PRAVAS CH.JENA  / /

VS VS ()

COLLECTOR,KHURDA //
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352 WP(C)/0013010/2020 BABULA GADATIA MOHENDRA KUMAR MOHAPATRO  / /

VS VS ()

STATE OF ODISHA //

353 WP(C)/0013011/2020 BASANTA DEHURY M/S.PRAVAS CH.JENA  / /

VS VS ()

COLLECTOR,KHURDA //

354 WP(C)/0013012/2020 CHARU CHANDRA PRADHAN MOHENDRA KUMAR MOHAPATRO  / /

VS VS ()

STATE OF ODISHA //

355 WP(C)/0013013/2020 SULOCHANA DEHURY M/S.PRAVAS CH.JENA  / /

VS VS ()

COLLECTOR,KHURDA //

356 WP(C)/0013014/2020 SARAT CHANDRA PRADHAN MOHENDRA KUMAR MOHAPATRO  / /

VS VS ()

STATE OF ODISHA //

357 WP(C)/0013015/2020 MANJULATA SWAIN M/S.PRAVAS CH.JENA  / /

VS VS ()

COLLECTOR,KHURDA //

358 WP(C)/0013016/2020 HIRA DEHURY M/S.PRAVAS CH.JENA  / /

VS VS ()

COLLECTOR,KHURDA //

359 WP(C)/0013017/2020 SUKANTI DEHURY M/S.PRAVAS CH.JENA  / /

VS VS ()

COLLECTOR,KHURDA //

360 WP(C)/0013018/2020 PRAVATI DEHURY M/S.PRAVAS CH.JENA  / /

VS VS ()

COLLECTOR,KHURDA //

361 WP(C)/0013019/2020 NARASINGH CHARAN SETHI BIRAJA PRASANNA SATAPATHY  / /

VS VS ()

STATE OF ODISHA //

362 WP(C)/0013020/2020 NANDINI SWAIN M/S.PRAVAS CH.JENA  / /

VS VS ()

COLLECTOR,KHURDA //

363 WP(C)/0013021/2020 BAURIBANDHU ADHIKARI BIRAJA PRASANNA SATAPATHY  / /
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VS VS ()

STATE OF ODISHA //

364 WP(C)/0013022/2020 RINA MAJHI M/S.PRAVAS CH.JENA  / /

VS VS ()

COLLECTOR,KHURDA //

365 WP(C)/0013023/2020 AVIRAM NAIK BIRAJA PRASANNA SATAPATHY  / /

VS VS ()

STATE OF ODISHA //

366 WP(C)/0013024/2020 DILIP KUMAR PASAYAT BIRAJA PRASANNA SATAPATHY  / /

VS VS ()

STATE OF ODISHA //

367 WP(C)/0013025/2020 PRAVAKAR PRADHAN BIRAJA PRASANNA SATAPATHY  / /

VS VS ()

STATE OF ODISHA //

368 WP(C)/0013026/2020 NARAYAN DALAI BIRAJA PRASANNA SATAPATHY  / /

VS VS ()

STATE OF ODISHA //

369 WP(C)/0013027/2020 GUREI PARIDA M/S.PRAVAS CH.JENA  / /

VS VS ()

COLLECTOR,KHURDA //

370 WP(C)/0013028/2020 GOURANGA SAHOO BIRAJA PRASANNA SATAPATHY  / /

VS VS ()

STATE OF ODISHA //

371 WP(C)/0013029/2020 BINA DEHURY M/S.PRAVAS CH.JENA  / /

VS VS ()

COLLECTOR,KHURDA //

372 WP(C)/0013030/2020 SEVA SWAIN M/S.PRAVAS CH.JENA  / /

VS VS ()

COLLECTOR,KHURDA //

373 WP(C)/0013031/2020 BALAKRUSHNA NAYAK BIRAJA PRASANNA SATAPATHY  / /

VS VS ()

STATE OF ODISHA //

374 WP(C)/0013032/2020 TRILOCHAN PATRA BIRAJA PRASANNA SATAPATHY  / /

VS VS ()
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STATE OF ODISHA //

375 WP(C)/0013033/2020 SWORNALATA DEHURY@DEI M/S.PRAVAS CH.JENA  / /

VS VS ()

COLLECTOR,KHURDA //

376 WP(C)/0013034/2020 DINABANDHU ROUT BIRAJA PRASANNA SATAPATHY  / /

VS VS ()

STATE OF ODISHA //

377 WP(C)/0013035/2020 SUKANTI PAIK M/S.PRAVAS CH.JENA  / /

VS VS ()

COLLECTOR,KHURDA //

378 WP(C)/0013036/2020 SUMAN BARIK BIRAJA PRASANNA SATAPATHY  / /

VS VS ()

STATE OF ODISHA //

379 WP(C)/0013037/2020 HRUDANANDA NAYAK BIRAJA PRASANNA SATAPATHY  / /

VS VS ()

STATE OF ODISHA //

380 WP(C)/0013038/2020 BHABANI SANKAR JENA BIRAJA PRASANNA SATAPATHY  / /

VS VS ()

STATE OF ODISHA //

381 WP(C)/0013039/2020 JHUNA DEHURY M/S.PRAVAS CH.JENA  / /

VS VS ()

COLLECTOR,KHURDA //

382 ABLAPL/0005764/2020 DHIRENDRA BISWAL ANUGRAHA NARAYAN SAMANTRAY ERASAMA /54 /2017

VS VS ()

STATE OF ODISHA //

383 ABLAPL/0005765/2020 BANSIDHAR PANDA SRINIBASH SATAPATHY BALIANTA P.S. /81 /2020

VS VS ()

STATE OF ODISHA //

384 ABLAPL/0005766/2020 SATYABRATA DASH DILLIP KUMAR DASH JAGATSINGPUR /129 /2020

VS VS ()

STATE OF ODISHA //

385 ABLAPL/0005767/2020 SADANANADA HARPAL P.R.CHHATOI SAINTALA /338 /2019

VS VS ()

STATE OF ODISHA //

Page 34/40



ORISSA HIGH COURT

FILING REPORT AS ON :27/05/2020

SL FILING NO NAME OF PETNR./APPEL COUNSEL FOR PETNR./APPEL PS CASE/LOWER COURT CASE/DISTRICT

386 ABLAPL/0005768/2020 PITAMBER PADHI UNMESH CHANDRA JENA SIMULIA /114 /2020

VS VS ()

STATE OF ODISHA //

387 ABLAPL/0005769/2020 JAHARLAL BISWAL MOHENDRA KUMAR MOHAPATRO KESINGA /99 /2020

VS VS ()

STATE OF ODISHA //

388 ABLAPL/0005770/2020 SHYAMA @ DURGHA CH ROUT DEBASHIS MITRA  /119 /2020

VS VS ()

STATE OF ODISHA //

389 ABLAPL/0005771/2020 SRIKANTA MUKHI ANIRUDHA DAS BARIPADA TOWN /275 /2020

VS VS ()

STATE OF ODISHA //

390 ABLAPL/0005772/2020 SALMAN SAHA SATYAJIT MOHAPATRA-2 PURUNABAZAR /78 /2020

VS VS ()

STATE OF ODISHA //

391 ABLAPL/0005773/2020 BABLU @ BISWAJIT SAMAL ARIJEET MISHRA TALCHER TOWN /329 /2019

VS VS ()

STATE OF ODISHA //

392 ABLAPL/0005774/2020 PRAKASH DAKUA BIBHUDANANDA MOHAPATRA BHANJANAGAR /104 /2020

VS VS ()

STATE OF ODISHA //

393 ABLAPL/0005775/2020 PANCHU SABAR JYOTIRMAYA SAHOO KODALA /119 /2020

VS VS ()

STATE OF ODISHA //

394 ABLAPL/0005776/2020 DURGA PRASAD NATH SHARMA JYOTIRMAYA SAHOO NIRAKARPUR /60 /2020

VS VS ()

STATE OF ODISHA //

395 ABLAPL/0005777/2020 JITENDRA BEHERA DILLIP KUMAR MOHARANA HANDAPA /133 /2013

VS VS ()

STATE OF ODISHA //

396 ABLAPL/0005778/2020 MADHAB CHANDRA DASH K.C.RAJGURU MAHAPATRA BEGUNIA P.S. /102 /2020

VS VS ()

STATE OF ODISHA //

397 ABLAPL/0005779/2020 BHOLANTH BEHERA K.C.RAJGURU MAHAPATRA BEGUNIA P.S. /102 /2020
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VS VS ()

STATE OF ODISHA //

398 ABLAPL/0005780/2020 TRINATH BEHERA PRASANNA KUMAR PANDA PURI TOWN /105 /2019

VS VS ()

STATE OF ODISHA //

399 ABLAPL/0005781/2020 PAHALI @ RANJAN JENA ARIJEET MISHRA JAJPUR ROAD /162 /2020

VS VS ()

STATE OF ODISHA //

400 ABLAPL/0005782/2020 BUTI HARIJAN SANAT KUMAR MISHRA KODINGA /08 /2020

VS VS ()

STATE OF ODISHA //

401 ABLAPL/0005783/2020 BIKASH SWAIN SURYAKANTA DWIBEDI BAIDYANATHPUR /64 /2020

VS VS ()

STATE OF ODISHA //

402 ABLAPL/0005784/2020 DAMODAR NAIK BIBHUDANANDA MOHAPATRA BHANJANAGAR /104 /2020

VS VS ()

STATE OF ODISHA //

403 ABLAPL/0005785/2020 NABAKISHORE BEHERA JAYADEBA BEHERA RANPUR /136 /2020

VS VS ()

STATE OF ODISHA //

404 ABLAPL/0005786/2020 KUTHUL @ BISU @ BASANTA NAIK PARTHA SARATHI NAYAK BANARAPAL /184 /2019

VS VS ()

STATE OF ODISHA //

405 ABLAPL/0005787/2020 HIMANSU MALIK AMULYA RATNA PANDA BARI /15 /2020

VS VS ()

STATE OF ODISHA //

406 ABLAPL/0005788/2020 NATABAR BEHERA SATYA MOHANTY NEMALO /64 /2020

VS VS ()

STATE OF ODISHA //

407 ABLAPL/0005789/2020 ULLA NAIK BIBHUDANANDA MOHAPATRA BHANJANAGAR /104 /2020

VS VS ()

STATE OF ODISHA //

408 ABLAPL/0005790/2020 BIDULATA MALIK BASUDEV BARIK BADACHANA /105 /2020

VS VS ()
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STATE OF ODISHA //

409 ABLAPL/0005791/2020 DUKEN LUHA DIBYAJYOTI SAHOO JHARSUGUDA /333 /2020

VS VS ()

STATE OF ODISHA //

410 ABLAPL/0005792/2020 NAGEN KUMAR SWAIN SAMARENDRA MOHANTY RAGHUNATHPUR /66 /2020

VS VS ()

STATE OF ODISHA //

411 ABLAPL/0005793/2020 PABITRA SAMAL @ PAPPU SAMAL RABINDRANATH PRUSTY KHUNTUNI /35 /2020

VS VS ()

STATE OF ODISHA //

412 ABLAPL/0005794/2020 ARIJIT DASH JAYADEBA BEHERA NAYAPALLI P.S. /133 /2020

VS VS ()

STATE OF ODISHA //

413 ABLAPL/0005795/2020 BASANTA KUMAR SAHU S.K.BHANJADEO KHURDA SADAR /86 /2020

VS VS ()

STATE OF ODISHA //

414 ABLAPL/0005796/2020 SASHIBHUSAN NANDA S.K.BHANJADEO BAGHAMARI /52 /2020

VS VS ()

STATE OF ODISHA //

415 ABLAPL/0005797/2020 DIPU @ RANJAN KUMAR KHILAR RAMANI KANTA PATTANAIK RASOL /70 /2020

VS VS ()

STATE OF ODISHA //

416 ABLAPL/0005798/2020 RAJENDRA MALLIK DINESH KUMAR MOHANTY BANKI /93 /2020

VS VS ()

STATE OF ODISHA //

417 ABLAPL/0005799/2020 SUBASH CHANDRA SAHU TRILOCHAN NANDA SINAPALI /53 /2020

VS VS ()

STATE OF ODISHA //

418 ABLAPL/0005800/2020 PRASANTA KUMAR PARIDA PRAMOD KUMAR MISHRA  /49 /2020

VS VS ()

STATE OF ODISHA //

419 ABLAPL/0005801/2020 KAILASH CHANDRA BEHERA SATYA MOHANTY NEMALO /64 /2020

VS VS ()

STATE OF ODISHA //
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420 ABLAPL/0005802/2020 TAHASIL BISWAL MOHENDRA KUMAR MOHAPATRO KESINGA /99 /2020

VS VS ()

STATE OF ODISHA //

421 ABLAPL/0005803/2020 GOURI SHANKAR AGARWAL BIBHU PRASAD MOHANTY TARASINGI /67 /2020

VS VS ()

STATE OF ODISHA //

422 ABLAPL/0005804/2020 SK. NAUSAD ALLI SUSANTA KUMAR DASH BADACHANA /104 /2020

VS VS ()

STATE OF ODISHA //

423 ABLAPL/0005805/2020 MANAS RANJAN MUDULI SARBESWAR BEHERA KAPTIPADA /111 /2019

VS VS ()

STATE OF ODISHA //

424 ABLAPL/0005806/2020 SHYAM SUNDER BARIK SUNIL KUMAR PANDA KUAKHIA /148 /2020

VS VS ()

STATE OF ODISHA //

425 ABLAPL/0005807/2020 NURSINGHA CH MALLICK DEEPAK KU SAHOO DERABIS /100 /2020

VS VS ()

STATE OF ODISHA //

426 ABLAPL/0005808/2020 SHYMA SUNDER JENA MANAS CHAND RAMACHANDAPUR /62 /2020

VS VS ()

STATE OF ODISHA //

427 ABLAPL/0005809/2020 RASHMIKANTA ROUT RANJIT MOHANTY RAJKANIKA /57 /2020

VS VS ()

STATE OF ODISHA //

428 ABLAPL/0005810/2020 TAPOI ROUT JAYADEBA BEHERA BANAPUR P.S. /130 /2020

VS VS ()

STATE OF ODISHA //

429 ABLAPL/0005811/2020 BIBHU BARIK BIBHUTI KESHARI BISWAL NARASINGHPUR /23 /2020

VS VS ()

STATE OF ODISHA //

430 ABLAPL/0005812/2020 HADI @ SANJEET BEHERA HEMANTA KUMAR MOHANTA KULIANA /56 /2020

VS VS ()

STATE //

431 ABLAPL/0005813/2020 KALUCHARAN ROUT BAIDHAR SAHOO ODAGAON /229 /2018
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VS VS ()

STATE OF ODISHA //

432 ABLAPL/0005814/2020 BULI MAJHI SAMARENDRA BAHADUR Dhamara Police Station /20 /2020

VS VS ()

STATE OF ODISHA //

433 ABLAPL/0005815/2020 SUSANTA KUMAR JENA PARTHA SARATHI NAYAK JAJPUR TOWN /196 /2020

VS VS ()

STATE OF ODISHA //

434 ABLAPL/0005816/2020 TRINATH SETHI SAMBEET PATTANAYAK BALANGA /42 /2020

VS VS ()

STATE OF ODISHA //

435 ABLAPL/0005817/2020 MEENA NAIK @ SAROJINI NAIK JAYADEBA BEHERA RANPUR /141 /2012

VS VS ()

STATE OF ODISHA //

436 ABLAPL/0005818/2020 PRATAP RANA TRILOCHAN NANDA KOMNA PS /96 /2020

VS VS ()

STATE OF ODISHA //

437 ABLAPL/0005819/2020 PRAFULLA DAS J.K.KHUNTIA INDUSTRIAL /13 /2020

VS VS ()

STATE OF ODISHA //

438 ABLAPL/0005820/2020 SARAT DAS @ SARAT CHANDRA BEHERA PRADIPTA BEURA  / /0

VS VS ()

STATE OF ODISHA //

439 ABLAPL/0005821/2020 BIJU @ BIJAYA KUMAR MOHAPATRA PRADIPTA BEURA GURUDIJHATIA /39 /2019

VS VS ()

STATE OF ODISHA //

440 ABLAPL/0005822/2020 CHATIA @ RUDRABHANU @ RUDRAVANU NARENDRA SINGHROHIT RANJAN RAY JANKIA P.S. /106 /2020

VS VS ()

STATE OF ODISHA //

441 ABLAPL/0005823/2020 ROJIDA BIBI AMLAN SHAKTI PAUL JANKIA P.S. /101 /2020

VS VS ()

STATE OF ODISHA //

442 ABLAPL/0005824/2020 PRADOSH KUMAR PATTANAYAK @ PRADISH PATTANYAKDEEPAK R. PARIDA BALIANTA P.S. /94 /2020

VS VS ()
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STATE OF ODISHA //

443 ABLAPL/0005825/2020 PURNA CHANDRA BRAHAMA KALPATARU MISHRA TANGI /79 /2020

VS VS ()

STATE OF ODISHA //

Page 40/40



ORISSA HIGH COURT

MISC CASES FILED on :27/05/2020

SL. IA NO NAME OF PETNR./APPEL COUNSEL FOR PETNR./APPEL
NO. MAIN CASE NO NAME OF O.P./APPEL COUNSEL FOR O.P. PETNR./APPEL

1 82/2020 SHAKUNTALA JENA-MP ADV

CMAPL/198/2020

2 97/2020 PRAVAKAR DALEI-MP S.K.BHANJADEO

CRLMP/545/2020

3 255/2020 USHAMANI BARIK-MP M/S.BHAKTAHARI MOHANTY

RSA/31/2017

4 256/2020 USHAMANI BARIK-MP M/S.BHAKTAHARI MOHANTY

RSA/32/2017

5 350/2020 DILLIP ROUT-MP RABINDRANATH PRUSTY

CRLREV/283/2020

6 351/2020 DILLIP ROUT-MP RABINDRANATH PRUSTY

CRLREV/283/2020

7 352/2020 DILLIP ROUT-MP RABINDRANATH PRUSTY

CRLREV/283/2020

8 370/2020 MAKARA SAHU-MP RABI NARAYAN BEHERA

CMP/365/2020

9 371/2020 MOHANLAL AGARWAL-MP PRASANNA KUMAR RATH 1

CMP/366/2020

10 397/2020 DIVISIONAL MANAGER, NATIONAL INSURANCE CO.LTD-MPPRASANTA KUMAR MAHALI

FAO/521/2020

11 398/2020 DIVISIONAL MANAGER, NATIONAL INSURANCE CO.LTD-MPPRASANTA KUMAR MAHALI

FAO/521/2020

12 399/2020 THE DIVISIONAL MANGER, NATIONAL INSURANCE CO.LTD-MPPRASANTA KUMAR MAHALI

FAO/520/2020

13 400/2020 THE MANAGER (T.P.HUB), M/S. ORIENTAL INSURANCE CO. LTD.-MPSUBRAT SATPATHY

FAO/348/2020

14 440/2020 NAHIA @ SANJAY JENA-MP DIBYAJYOTI SAHOO

BLAPL/1546/2020

15 441/2020 RAJESH KUMAR SENAPATI-MP P.K.DAS

BLAPL/2148/2020

16 442/2020 BHUPESWAR RAM YADAV-MP PRASANTA KUMAR SAHOO ,M/S.AMULYA RATNA PANDA.B.B,.DAS,A.PARIDA

BLAPL/5052/2019

17 443/2020 HRUDURAM YADAV-MP M/S AMULYA RATNA PANDA

BLAPL/9187/2019

18 444/2020 SUDHIR RANJAN MOHANTY-MP ALOK KUMAR DAS

BLAPL/3140/2020

19 447/2020 KRISHNA PAD MANDAL @ KRUSHNA PADA MANADAL-MPR.N.BISWAL

BLAPL/3541/2020

20 452/2020 LILADITYA DEB-MP BASUDEV PUJARI

WA/267/2020

21 453/2020 RAMESH CHANDRA ROUL-MP DEBASIS TRIPATHY

WA/268/2020

22 454/2020 GAJENDRANATH SETHI@GAJENDRA SETHI-MP ABHIRAM SWAIN

WA/269/2020

23 455/2020 GAJENDRANATH SETHI @ GAJENDRA SETHI-MP ABHIRAM SWAIN

WA/270/2020

24 456/2020 GAJENDRANATH SETHI @ GAJENDRA SETHI-MP M/S.ABHIRAM SWAIN

WA/271/2020

25 457/2020 GAJENDRANATH SETHI @ GAJENDRA SETHI-MP ABHIRAM SWAIN

WA/272/2020

26 458/2020 GAJENDRANATH SETHI@GAJENDRA SETHI-MP ABHIRAM SWAIN
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WA/273/2020

27 459/2020 GAJENDRANATH SETHI @ GAJENDRA SETHI-MP ABHIRAM SWAIN

WA/274/2020

28 476/2020 RAMESH CHANDRA JENA-MP SMITA RANJAN PATTANAIK

ABLAPL/3824/2020

29 573/2020 THE DIVISION MANAGER, NEW INDIA ASSURANCE CO.LTD-MPSUBRAT SATPATHY

MACA/365/2020

30 574/2020 THE DIVISIONAL MANAGER, NEW INDIA ASSURANCE CO.LTD-MPSOMNATH ROY

MACA/374/2020

31 575/2020 THE DIVISIONAL MANAGER M/S NEW INDIA ASSURANCE CO.LTD-MPSOMNATH ROY

MACA/375/2020

32 576/2020 THE ORIENTAL INSURANCE CO.LTD.-MP SOMNATH ROY

MACA/376/2020

33 577/2020 THE DIVISIONAL MANAGER, NEW INDIA ASSURANCE CO.LTD-MPSUBRAT SATPATHY

MACA/377/2020

34 578/2020 THE DIVISIONAL MANAGER, NEW INDIA ASSURANCE CO.LTD-MPSUBRAT SATPATHY

MACA/378/2020

35 579/2020 THE DIVISIONAL MANAGER, NEW INDIA ASSURANCE CO.LTD-MPSUBRAT SATPATHY

MACA/378/2020

36 580/2020 THE DIVISIONAL MANAGER, M/S NEW INDIA ASSURANCE COMPANY LTD.-MPB.C.SINGH

MACA/379/2020

37 581/2020 M/S.NEW INDIA ASSURANCE COMPANY LTD.-MP BIVASH CHANDRA SINGH

MACA/380/2020

38 582/2020 M/S.NEW INDIA ASSURANCE COMPANY LTD-MP BIVASH CHANDRA SINGH

MACA/381/2020

39 583/2020 M/S. NEW INDIA ASSURANCE COMPANY LTD.-MP BIVASH CHANDRA SINGH

MACA/382/2020

40 584/2020 M/S. NEW INDIA ASSURANCE COMPANY LTD.-MP BIVASH CHANDRA SINGH

MACA/382/2020

41 585/2020 M/S.NEW INDIA ASSURANCE COMPANY LTD.-MP BIVASH CHANDRA SINGH

MACA/383/2020

42 586/2020 M/S.NEW INDIA ASSURANCE COMPANY LTD.-MP BIVASH CHANDRA SINGH

MACA/383/2020

43 587/2020 THE NEW INDIA ASSURANCE CO. LTD.-MP SUBRAT SATPATHY

MACA/330/2020

44 588/2020 THE NEW INDIA ASSURANCE CO. LTD.-MP SUBRAT SATPATHY

MACA/329/2020

45 612/2020 SHAKTI PRASANA SAHOO-MP K.N.DAS

CRLMC/1002/2020

46 613/2020 KRUSHNA BALLAV SABAR-MP SUSHANTA KUMAR JOSHI

CRLMC/1046/2020

47 614/2020 PURUSOTTAM BAGARTI-MP KHAGESWAR BEHERA

CRLMC/1047/2020

48 615/2020 BRAHMACHARI MAJHI-MP PRONOY MOHANTY

CRLMC/1048/2020

49 651/2020 BASANTA SWAIN-MP M/S.S.C.DASH

CRLA/70/2017

50 5862/2020 DIPTI RANJAN MOHAPATRA-MP B.S.RAYAGURU

WP(C)/12805/2020

51 5863/2020 JATINDRA KUMAR PRADHAN-MP B.S.RAYAGURU

WP(C)/12806/2020

52 5864/2020 UJWAL KUMAR SARANGI-MP B.S.RAYAGURU

WP(C)/12807/2020

53 5865/2020 AJIT KUMAR SETHI-MP B.S.RAYAGURU

WP(C)/12808/2020

54 5866/2020 PRATIVA MANJARI DASH-MP B.S.RAYAGURU

WP(C)/12809/2020

55 5867/2020 ASHISH BARAL-MP B.S.TRIPATHY (1)

WP(C)/12810/2020

56 5868/2020 GHANASHYAM PANDA-MP SOHAN MISHRA

WP(C)/12493/2020

57 5871/2020 JHUNULATA NAIK-MP B.K.NAYAK

WP(C)/11995/2020
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58 5872/2020 DR.MINATI DAS-MP M/S.BIREN SANKAR TRIPATHY,M.K.RATH,J.PATI,N.PANDAM/S.SANJAY KUMAR DAS 2

WP(C)/16083/2019

59 5873/2020 SATIS GOEL-MP SUSANTA KUMAR DASH

WP(C)/12850/2020

60 5874/2020 BIDYUT KUMAR PANIGRAHI-MP SURAJ MOHANTY

WP(C)/11448/2020

61 5875/2020 NILAMADHAB JOSHI-MP SUBRAT KUMAR DAS

WP(C)/12854/2020

62 5876/2020 BULU SAHU-MP SUBASH CHANDRA PUSPALAKA

WP(C)/12858/2020

63 5877/2020 UNION OF INDIA-MP SANJIB SWAIN

WP(C)/12859/2020

64 5878/2020 UNION OF INDIA-MP SANJIB SWAIN

WP(C)/12861/2020

65 5879/2020 SANDHYA DAS-MP BIDYADHAR MANSINGH

WP(C)/12864/2020

66 5880/2020 M/S.VIVEK LALL-MP SIDHARTHA RAY

WP(C)/12604/2020

67 5881/2020 AMARA KUMAR BEHERA-MP DIGAMBAR MISHRA

WP(C)/12865/2020

68 5883/2020 DR.ISWAR PRASAD MOHANTY-MP BIDYADHAR MANSINGH

WP(C)/12866/2020

69 5884/2020 BIJAYALAXMI ROUT-MP RABINDRA KUMAR MISHRA

WP(C)/12868/2020

70 5885/2020 DR.RAJKUMAR NAYAK-MP SUSHANTA KUMAR MISHR

WP(C)/12870/2020

71 5886/2020 SUNAKAR SUNANI @ SANKAR SUNANI-MP KISHORE KUMAR MISHRA

WP(C)/12873/2020

72 5887/2020 AGASTI KUMAR SAHOO-MP PRAMOD KUMAR NAYAK

WP(C)/12875/2020

73 5888/2020 MEGHANAD BISWAL-MP SUKANTA KUMAR DALAI

WP(C)/12876/2020

74 5889/2020 SAHEBA SAHU-MP M/S.AMIT PR.BOSE

WP(C)/4367/2017

75 5890/2020 BIBHUTI BHUSAN SAHOO-MP SUKANTA KUMAR DALAI

WP(C)/12877/2020

76 5891/2020 ANUPAMA MISHRA-MP SUKANTA KUMAR DALAI

WP(C)/12878/2020

77 5892/2020 PRATAP KUMAR SAHU-MP SUKANTA KUMAR DALAI

WP(C)/12880/2020

78 5893/2020 DUSMANT MALLICK-MP TUSAR KUMAR MISHRA

WP(C)/12879/2020

79 5894/2020 SURESH CHANDRA PUJHARI-MP SUKANTA KUMAR DALAI

WP(C)/12882/2020

80 5895/2020 SATYANARAYANA RANA-MP UMESH CHANDRA MOHANTY

WP(C)/12883/2020

81 5896/2020 DIPTI RANJAN OJHA-MP RUDRA NARAYAN PARIJA

WP(C)/12884/2020

82 5898/2020 SURENDRA PANIGRAHI-MP B.K.RAGADA

WP(C)/12494/2020

83 5899/2020 BHAGABAN BEHERA-MP N.K.SAHU

WP(C)/2883/2018

84 5900/2020 DRONA KETAKI-MP H.S.MISHRA

WP(C)/12886/2020

85 5901/2020 BASANTA KUMAR BEHERA-MP DURGESH NARAYAN RATH

WP(C)/12888/2020

86 5902/2020 SAKROBOTIX LAB PVT LTD.,-MP DEBARAJ MOHANTY

WP(C)/12801/2020

87 5903/2020 NIHAR RANJAN BISWAL-MP BISWABIHARI MOHANTY

WP(C)/12890/2020

88 5904/2020 STATE OF ODISHA-MP ADDL.GOVT.ADVOCATE

WP(C)/12891/2020

89 5905/2020 STATE OF ODISHA-MP ADDL.GOVT.ADVOCATE
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WP(C)/12893/2020

90 5906/2020 THE MANAGEMENT OF THE SAMAJA-MP SANJAY KUMAR MISHRA

WP(C)/12896/2020

91 5907/2020 RAJALAXMI PRADHAN-MP M/S.RITU RANJAN CHHOTTARAY

WP(C)/12897/2020

92 5908/2020 BIKARM KESHARI PRADHAN-MP M/S.RITU RANJAN CHHOTTARAY

WP(C)/12899/2020

93 5909/2020 STATE OF ODISHA-MP SR.STANDING COUNSEL (S AND  ME )

WP(C)/12900/2020

94 5910/2020 AJAYA KUMAR SAHOO-MP M/S.RITU RANJAN CHHOTTARAY

WP(C)/12901/2020

95 5911/2020 STATE OF ODISHA-MP SR.STANDING COUNSEL (S AND  ME )

WP(C)/12900/2020

96 5912/2020 LAXMIDHAR BHUYAN-MP BIPLAB MOHANTY

WP(C)/12902/2020

97 5913/2020 M/S.SURYA INTERNATIONAL-MP GOURIMOHAN RATH

WP(C)/12905/2020

98 5914/2020 SASMITA PRADHAN-MP SHASHI BHUSAN JENA

WP(C)/12908/2020

99 5915/2020 BIBHUTI BHUSAN SAHOO-MP SHASHI BHUSAN JENA

WP(C)/12911/2020

100 5916/2020 BIJAYINEE MOHAPATRA-MP BIDYALOK MOHAPATRA

WP(C)/12919/2020

101 5917/2020 SANJAYA KUMAR SATPATHY-MP SIDHANT KUMAR JENA

WP(C)/12921/2020

102 5918/2020 BINDU PRADHAN-MP M/S.PRANAB KUMAR SAMANTARAY

WP(C)/12922/2020

103 5919/2020 MADHUSUDSAN SAHU-MP J.K.KHUNTIA

WP(C)/12926/2020

104 5920/2020 BINOD KUMAR SWAIN-MP M/S.BIRAJA PRASANNA SATAPATHY

WP(C)/12934/2020

105 5921/2020 DR.BALABHADRA JENA-MP SUSHANTA KUMAR MISHRA

WP(C)/12935/2020

106 5922/2020 RANJITA KUMARI CHALLAN-MP M/S.S.D.DAS

WP(C)/12943/2020

107 5923/2020 ODISHA BIODIVERSITY CONSERVATION FOUNDATION-MPSHIVSANKAR MOHANTY

WP(C)/12946/2020

108 5924/2020 INDIRAY  BASKEY-MP SRIKANTA KUMAR NATH

WP(C)/12948/2020

109 5925/2020 SUSANTA KUMAR SAR-MP HRUDANANDA MOHAPATRA

WP(C)/12950/2020

110 5926/2020 BHASKAR PRADHAN-MP SURYAKANTA DASH

WP(C)/12951/2020

111 5927/2020 DR.SUNIL KUMAR BISHOYI-MP S.P.NATH

WP(C)/12954/2020

112 5928/2020 DR.SANJUKTA SAHOO-MP S.P.NATH

WP(C)/12955/2020

113 51/2020 SHAKUNTALA JENA-MP

RFA/10/2009

114 98/2020 PARADEEP PHOSPHATES LTD-MP

CRLMP/146/2020

115 369/2020 HIMANEE SAMAL-MP

CMP/130/2020

116 445/2020 PRADEEP PANDA @ DULA-MP

BLAPL/2967/2020

117 446/2020 BAIKUNTHA NAIK-MP

BLAPL/9683/2019

118 477/2020 DIPTI RANJAN RAY-MP

ABLAPL/4397/2020

119 478/2020 NARI @ NARESH BISWAL @ SAHOO-MP

ABLAPL/3746/2020

120 479/2020 TRUPTI RANJAN DAS-MP

ABLAPL/4130/2020
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121 5869/2020 RUDRA PRASANNA SAHU-MP PRASANTA KUMAR NANDA

WP(C)/12226/2020

122 5870/2020 KARTIKESWAR MUDULI-MP

WP(C)/8946/2020

123 5882/2020 SHYAM SUNDSAR PANDA-MP

WP(C)/9347/2020

124 5897/2020 SMITA MANSINGH-MP

WP(C)/9981/2020
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